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No. RWC-SSB/NGT/20-21/ Date: 18.04.2020

To,

The Registrar General,
National Green Tribunal
New Delhi.

Sub: Action taken report/Compliance on order dated 10/01/2020 passed by the
Hon’ble National Green Tribunal, Principal Bench, New Delhi in O.A. No. 533/2019 titled
Anubhav Kumar V/s Union of India & Ors.

Sir,

This is in reference to the above mentioned subject; regarding Action taken

Report/compliance of the directions passed vide order dated 10/01/2020 by the Hon’ble
National Green Tribunal, Principal Bench, New Delhi.

CRWC had submitted its Action Plan/Action taken report dated 10.02.2020 to all the

committee members appointed by Hon’ble NGT and compliance report to the same is

submitted below:

1)

2)

Northern Railway shall immediately construct warehouse for handling of cement bags
so as to minimize fugitive emissions until then no cement handling shall be permitted.

This does not pertain to CRWC.

However, it is informed that CRWC’s warehouses at line no. 2 & 3 are already covered
warehouses which minimize the fugitive emissions. It is also submitted that CRWC is not
permitting any loading of stocks in the uncovered trucks. The loading is being allowed
only in the trucks properly covered with tarpaulin.

Mechanical handling of cement bags using conveyor belts shall be introduced by NR
and CRWC in order to reduce fugitive emission.

(i) For mechanical handling of cement bags, CRWC has already made operational at its

warehouse two tier-mounted conveyor belt machines with arms. These machines are
being used for mechanical handling/unloading of cement bags
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(ii) In additional to above, CRWC also got designed suitable conveyor belt system with
folding arms with the help of the manufacturers of the machines to make mechanical
loading/ unloading operations more effective. One such Conveyor belt with folding
arms purchased from M/s Vivian Conveyors, Pune, stands installed at the warehouse
and has been into operation since 06.02.2020.

(iii) CRWC is facing stiff resistance from labourers, as installation of conveyor machines is
affecting their livelihood. The installation of conveyor belt machine has replaced and
reduced the number of labourers working at the good shed. Installation of more
machines will create more unrest between the management and the labourers.
Management is in process for convincing the labourers to use these machines.

(iv) CRWC has invited tenders for purchase and installation of 10 more conveyor belt
machines in the warehouse in april’2020. The delivery period has been given 45 days.
Due to COVID-19 Lockdown, the ordering and delivery of machines is expected to get
delayed.

(v) The following relevant documents are enclosed at Annex - 1 for ready reference:-

a) Photographs of the two tier-mounted conveyor belts with arms put to use.

b) Copy of the purchase order no. CRWC/V-RWC, Shakurbasti/19-20/2851 dated
07.01.2020 placed on M/s Vivian Conveyors, Pune for supply and installation of
conveyor belts system with folding arms.

c) Copy of their invoice no. 095/2019-20 dated 20.01.2020 for Rs. 12,70,000/-

d) Photographs of the conveyor belt system with folding arms which has been put
to use.

e) Copy of NIT for purchase of 10 more machines.

3) The enclosures in the form of flexible belt curtain may be provided for the unloading
sides.

(i) CRWC after considering various options available for flexible belt curtains has
placed order for supply/purchase and fixing of flexible PVC belt curtain on
07.02.2020. The curtains are under installation. The installation work going on
has been stalled due to lockdown in country and it shall be completed in approx.
one month after the lockdown is completely withdrawn.
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(ii) The following relevant documents are enclosed at Annex - 2 for ready reference:-
a) Copy of the work order placed on M/s Rahul Kaushik Developers Pvt. Ltd.
dated 07.02.2020 for supply and fixing of flexible PVT belt curtains.
b) Photographs of the curtains already installed at the Railside warehouse.

4) Warehouse cleaning shall be done with only mechanical means by NR and CRWC and it
shall be done on regular basis. Cement collected shall be properly stored and records
be maintained.

(i) For cleaning the warehouse, four number sweeping machines have already been
procured by service provider, M/s G. S. & Company, as cleaning of the warehouse being
within their scope of work.

(ii) The cleaning is now being done with the help of these sweeping machines on regular
basis.

(iii) The cement sweeping is being collected on regular basis and is being stored at
designated place in respective compartments. The record for cement sweeping
collected is being maintained in a separate register. The sweeping collected is handed
over to cement companies/Service Provider.

(iv) The following relevant documents are enclosed at Annex - 3 for ready reference:-

a) Copy of the invoice for the four machines purchased by M/s G. S. & Company for
sweeping of floors.

b) The photographs of the machines put in use for sweeping of floors.

c) Copy of the record being maintained for cement sweeping.

5) Peripheral roads for vehicle movement should be paved and these should be properly
maintained.

(i) The peripheral road for vehicle movement were already paved by CRWC and is being
properly maintained. CRWC has purchased one mini truck loaded sweeping machine
from M/s Pyara Singh & Co, Ludhiana for cleaning the peripheral road . The peripheral
road/circulating area is now being cleaned with the help of mini truck loaded road
sweeping machine purchased by CRWC.
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(i) The following relevant documents are enclosed at Annex - 4 for ready reference:-

a) Copy of purchase order placed by CRWC on M/s Pyara Singh & Co, Ludhiana
dated 17.12.2019.
b) Photographs of the mini truck loaded road sweeping machines being put to use.

6) M/s G S Company shall implement a systematic plan of action to educate and protect
labourers engaged in the activity of cement sacks handling.

(i) M/s G. S. & Company was advised by CRWC vide its letter dated 16.01.2020 and
29.01.2020 to implement systematic plan of action to educate and protect labourers
engaged in the activity of cement sacks handling.

(i) M/s G. S. & Company has submitted their systematic plan of action and conducted
their first labour education and protection program on 31.01.2020 wherein labourers
were educated on various means and methods of protection from cement dust.
Protection equipments i.e. mask and gloves were also given to the labourers. This
programme was organized in association of Physician Dr. Arvind Rohilla.

(iii) The following relevant documents are enclosed at Annex - 5 for ready reference:-

a) Advice of CRWC to M/s G. S. & Company vide letter dated 16.01.2020&
29.01.2020 to implement systematic plan of action to educate and protect
labourers engaged by them.

b) Copy of the systematic plan of action of M/s G. S. & Company to protect
labourers engaged by them.

c) List of labourers who attended the labor educational programme.

d) Summary of the programme.

e) Photographs of the labour educational programme held on 31.01.2020

7) All five cement companies (M/s ACC Cement, M/s Wonder Cement, M/s Mangalam
Cement, M/s Ambuja Cement and M/s Ultratech Cement) shall implement a
systematic plan of action to educate and protect workers engaged in the activity of
cement sacks handling.
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(i) CRWC vide its letter dated 29.01.2020 had advised its concerned cement user
companies i.e. M/s ACC Cement, M/s Wonder Cement, M/s Mangalam Cement & M/s
Ambuja Cement to implement systematic plan of action to educate and protect their
workers engaged in the activity of cement sacks handling.

(ii) Systematic plan of action has been submitted by all cement companies unloading
their cargo at CRWC.

(iii) The following relevant documents are enclosed at Annex - 6 for ready reference:-

Systematic Plan of action and report submitted by M/s. Mangalam cement limited, ACC
Cement Itd., Wonder Cement Ltd and Ambuja Cement Itd.

M/s Ultratech are the user of Northern Railway godown only and they do not use
CRWC godowns.

8) There should be a system of record keeping of workers engaged in the activity of
cement handling. Periodic health assessment of workers should be done for workers
engaged in cement handling and records shall be maintained.

(i) CRWC has advised service provider M/s G. S. & Company and its users of the
godown i.e. M/s ACC Cement, M/s Wonder Cement, M/s Mangalam Cement &
M/s Ambuja Cement through letter dated: 16.01.2020 and 29.01.2020 for
maintaining systematic record of workers engaged in the activities of cement
handling by them and their periodic health assessment for which necessary
records shall also be maintained.

(ii) The action taken by M/S G. S. & Company and other Cement companies is as
under:

(iii) The following relevant documents are enclosed at Annex - 7 for ready reference:-
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a) The list of 61 workers engaged by our service provider M/s G.S5.& Company and
their plan for periodic health assessment.

b) Advise of CRWC to M/s G. S. & Company and all cement customer through vide
letter dated 16.01.2020 and 29.01.2020 for record keeping of workers engaged
in the activity of cement handling and periodic health assessment of workers in
the activity of cement handling.

c) Copies of action taken report of M/S G. S. & Company, M/S ACC Cement, M/S
Wonder Cement, M/S Manglam Cement and M/S Ambuja Cement are enclosed.

M/s Ultratech are the user of Northern Railway only and they do not use CRWC
godowns.

9) Test for remaining workers involved in loading and unloading activities shall be
immediately got conducted through an environment health physician and all workers
detected with health impact shall be treated at the cost of M/s G S Company and
Cement Companies, as applicable. CRWC and NR shall monitor compliance and submit
report to DPCC and CPCB.

(i) The above has been intimated/advised to service provider M/s G.S. & Company and
the respective cement user companies’ i.e. They have been asked to get the tests done
for the labourers engaged by them vide their letter dated 16.01.2020, 29.01.2020,
26.02.2020, 27.02.2020 and 07.04.2020.

(i) The following relevant documents are enclosed at Annex - 8 for ready reference:-

a) Advise of CRWC to M/s G. S. & Company and all cement customers through vide
letter dated 16.01.2020, 29.01.2020, 26.02.2020, 27.02.2020 and 07.04.2020 to
get the test done for the labour engaged by them.

b) The action taken reports/reply received from M/s. G .S. & Company and cement
customers M/s. Wonder Cement, M/s. Mangalam Cement & M/s. Ambuja
Cement are enclosed.

M/s Ultratech are the user of Northern Railway only and they do not use CRWC
godowns.
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It is also submitted that CRWC’s has got covered warehouses which protect cement
dust emission. It had taken steps to prevent the air pollution and control the fugitive
dust emission. It had also deployed part-time physician to check the health of the
workers. The plantation was also done at the terminal to control the dust in the
environment. Keeping in view the recommendations of the committee, CRWC has
undertaken the above additional measures.

Terminal Manager
CRWC- Shakurbasti

Copy to:

1. Member Secretary
Central Pollution Control Board,
Ministry of Environment, Forest and Climate Change,
Parivesh Bhawan, East Arjun Nagar,
Delhi -110032

2. Member Secretary,
Delhi Pollution Control Committee,
Government of N.C.T, 4™ Floor, ISBT Building,
Kashmere Gate, Delhi- 110006
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No. CRWC/V- RWC, Shakurbasti/ 19-20/2851

To,

M/s Vivian Conveyors,
S.No. 261, Golden Horizon,
Paud Road, Bhugaon,
Pune-412115

Sub: Supply, Installation, testing and commissioning of fixed conveyor inside warehouse

with folding arm on both side at RWC Shakurbasti, Delhi.

Ref: (i)NIT No. CRWC/V-NIT,RWC, Shakurbasti/19-20/2556 dated 09.12.2019.
(ii) This office letter no. 2808 dated 01.01.2020
(ii) your letter dated 01.01.2020

Sir,

Your tender for the work mentioned above has been accepted by the Competent Authority at your
quoted price of Rs. 12,70,000.00 (Rupees: Twelve lakh seventy thousand only) excluding GST.

- You are requested to submit the performance security/guarantee of Rs. 63,500/~ (Rupees: Sixty
three thousand five hundred only) immediately. The performance guarantee shall be in the
prescribed form as provided in Clause-1 of the General conditions of contract for CRWC works in
the form of Deposit at Call receipt of any schedule bank/Pay Order of any schedule bank or
Government Securities or Fixed Deposit Receipts or Guarantee Bonds of any schedule bank or the

State Bank of India and shall be valid upto 11.04.2020.

On receipt of the prescribed performance guarantee (copy enclosed) , necessary letter to commence
the work shall be issued and the site of the work shall be handed over to you thereafter.

Please note that the time allowed for carrying out the work as entered in the tender (05 weeks) shall

be reckoned from the 15™ day of issue of this letter.
Yours faithfully,

01? r\;‘w
(Sudip Chakrabo
Addl General Manager (Projects & Engg )

Encl: As stated above.

Copy to:
Addl. GM (F &A), CRWC, C.0., New Delh1
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vivian conveyors Phone +919011663322 & 4919822663322 ; 'ﬂ"
Office Address. Vivian Houss. Plot No AS. Goldan Honzon Schems, Paud Road. Bhugeon, PUNE 412 115, ( Mah ) !, !
INVOICE No: 095/2019-20 |Date: 20/01/2020 [TIME: |5:00 PM TRIPLICA‘ITE EXTRA
From: I To: fs
Name and fL“ address of factory | ware house [Name & Address of Consignee / Dellvery 7 Bllling Address. “"l
[Vivian Conveyors | 1 Central Rollside Warehouse Company Limited 8 i
Piot No. A2/3 Bhoreshrvar Co- op. Ind Estate, Railside Warshouse Complex ?AI ] l
Bhot - Mahad Road. Dist - Pune - 412206. Cement SIdlng-ISMkamtT'"‘"“W:“ y’: '
) e S E— A
CALL- 09011663322 /09822663322 —[GSTiN: GTAADCC14TTH12G STATE CODE: 07 i I
GSTDETAILS _ Your F.0 No, GRWCIV. Shakurbastl/19-20/2044 1";,; ’
PAN No, AANPN50020 D50 ki
ARN No. AA270117011419F D;G = Beisiel Upki
GST No. 2TAANPN5902012Q Em — P t,§~: :
p::: Bk unieor 58;:?32 TTI0 Bank of Maharashirs - A/C - 60132464272 ‘ﬁ*
G.S.7Code for Maharashtra 27 Satara Clty Branch — Satare 415002 IFSC Code ~ MAHBOODD134 | :{,»!
Mode Of transport |6y Road —|Lorry No.g [y Jog - 3lec] = 3 i
Sr.No. Description and Specification ' HSN Unitot | Rate / Unit Total !
of gogds Code auaﬂtlw Rs. Price of J
: Goods Rs ' }
[ [ , i
1 Supply, Installtion. Testing & Commissioning__ 84282011 1 1270000.00] 1270000.00 I i
of Fix Conveyor Inside Warehouse With Folding ;
Am Conveyor On Both Sides ] '
Length of fix centre conveyor - 13 Mir
Length of folding arm conveyor -2 Mir Each
with both side hydraulic inclination arrangment.
Belt Width 500mm ]
Power 7.5HP. 3Phase 440Volts
E‘_. L
- r = l-.. P = . t’;:{ !
e EH
Ny ;“ :
i
id
H
Terms & Conditons:- Accessible Basic Price 1270000.00
Payment _ [100% valh GST agaisnt delivery. Transportation Charges Inclusive
Dellvery - 1310 4 waeks from the date of order / receipl of advance Installation Charges Inclusive
Tranaportation - Inclusive | I [ Total Amount Before Tax__| 1270000.00
|Electricat | Client vall prowide required supply & control pans! &t vanous locations CGST @ 9% 0.00
|untoad: Unloading and sttrage in secured palce s clients stope | SGST @ 8% 0.00
|instanation JUnskiles tater crane welding MC. free accomadaton & food o our teem |IGST @ 18% 228600.00
vall te provided Dy chant al site Iree of cost | | Round Off 0.00 :
( Invoice Amount In Words) - Forteen Lakn Ninty Eight Thousand SIX |GRAND TOTAL I 1498600.00 :
Hundred Rupees & Paise Zero Only. O
Declaration: | | | B emv ; Lo
Ve hereoy cerufy that my/our registralion under Maharashira e 1 53 C\ vy }
GST Tax Act 2017 is in forca on the date an which the sale of / '(_Q £ O 1:;-. o\ ; b :
pacified in the ta Inveice is made by me / us and fhat Nattast e, \ =1t Lk
the lransaclion of sals covered by this 18X nvorce hes been eflecle '-::' e Y < .f ol
e e AT s ool e b oo s o |
return and (ke due fax.il any. ] :
been paid or thallbe peid, o alny —— T fe sele b“l: E’ IS g Si . §
[Subject 1o pune junsdiciion = So—”
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TENDER NO: CRWC/V- NIT, Shakurbasti/20-21/3656 Dated: 08.04.2020

(E- Tendering Mode Only)
(Two bid system)

Name of work:

Supply, installation, testing and commissioning of
movable/collapsible & reversible conveyor at RWC

Shakurbasti (Delhi).
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No. CRWC/V- RWC, Shakurbasti/19-20/3149 Dated: 07.02.2020

M/s. Rahul Kaushik Developers Pvt. Ltd.,
201/27 UG Floor, -

Ram Chander Gali,

Maujpur Shahadra, Delhi-110053.

Sub: Providing & fixing PVC strip curtain at RWC Shakurbasti, New Delhi.

Ref: (i) NIT No. CRWC!V—NIT,RWC, Shakurbasti /19-20/3038 dated: 30.01.2020
(i)Your tender dated 04.02.2020

Sir,

Your tender for the work mentioned above has been accepted by the Competent Authority for an
amount of Rs.11,13,562.75 (excluding GST) (Rupees: Eleven lakhs thirteen thousand five hundred
sixty two and paise seventy five only) at your quoted rate of 17.69 % below the estimated cost of

Rs. 13,52,888.77 (excluding GST).

You are requested to start the work immediately as per schedule of work/ quantities enclosed.

Please note that the time allowed for carrying out the work as per criteria defined is 16 days shall be
reckoned from the date of issue of this letter.

Please enter into formal agreement on non-judicial paper of appropriate value within 07 days from the
date of issue of this letter.

Yours faithfully,

_Sof %
(Sudip Chakraborty :

Addl. GM (P &E)

Encl: Schedule of quantities/ Terms & conditions
Copy to:

1. AGM (F&A), /DGM (Comml.)/ Sr, Manager (Comml.), CRWC, C.0., New Delhi,
2. Terminal Manager, RWC, Shakurbasti.

3. DM (Civil)/ Co-ordinator (Civil), CRWC.C.O., New Delhi.

4, Bill file/Guard File

vl ga winle wiulea :opaa, wild Aurr ) vaer M, 0 Red)-110001, UM 01123379418, WA 1 011 -23379434
Req. & Corp Olfice : Ground Flaor, Pragati Maidan Melra Station Building, New Delhi-110001, Ph.: 011-23379418, Fax : 011- 23379434
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\ - INVOICE
Xg\ger & BrenﬁE;ﬁl_Em'ent PvtLtd “[invoice No.
. 204 4 MBYUF Plaza Il, DDA 337;2019-20

q bt b ]
(ORIGINAL FOR RECIPIENT)

7

|Dated
29-Nov-2019

- Local Shopping Complex
Near HDFC Bank,Mayur Vihar Phase-1,
Delhi-110091
PAN NO AADCK3726B

- GSTIN/UIN: 07AADCK3726B1ZY

. State Name : Delhi, Code : 07

I Delivery Note

i"Supbﬁ_&fé 'R?ef."" e

Mode/Terms of Payment

1100% Against Invoice _
| Other Reference(s)

Consignee Buyers Order No. I i Dated
GSl & Company _1PIM9-20/024 8-Nov-2019
?fggegg'Colony, H. No. 250, Shakurbasti, Delhi - Despatch Document No., Delivery Note Date -
GSTIN/UIN : 07AJPPS7309L12G e e
' State Name * Delhi, Co de - 07 Despatchgd through - Destination
i eimem—nce—|Transport ____ |NewDelhi
Buyer (if other than °°ns'9"89) I Bill of Lading/LR-RR No. | Motor Vehicie No. e
,GS & Company- ) P iDL1LAB8152
I?fg(\;?;ég Colony, H. No. 250, Shakurbasti, Delhi - -f'-rér};;;,'f Delivery s e P i
GSTINUIN  : 07AJPPS7309L1ZG { A or Ntynee
State Name : Delhi, Code : 07 |
1
.\‘_/I
Sl Description of Goods | HSN/SAC | Quantity Rate per Amount
No.
1 . Walk Behlnd Sweeping Machine Model Silver |B479 2 No| 21500000 No| ~ 4,30,000.00
T12ET
With All Standard Accessories ' ! ! i li
Battery Version _ i L P
! |
—te e - cesr! | 38,700.00'
SGST't | . 38,700. 00]
! |
l
*- :
| |
= - e e .,
| .. . I _1Rs5,07,400.00|
Amount Chargeable (in'words) ! E.&0.E
‘Indian Rupees Five Lakh Seven Thousand Four I-Iundr_ed Only
", T '~ Taxable CentralTax | StateTax ___| Total
Value Rate Amount Rate | Amount | Tax Amount
4,30,000. 00- 9% | 38,700.00 9% 38,700.00| 77,400.00
e Total: 4,30,000.00] 738,700.00] __  38,700.00| _77,400.00]
i Tax Amount (in_wordSJ Indlan Rupees Seventy Seven Thousand Four Hundred Only

Compazny's Bark Detal..».

Bank Name
Alc No.
Branch & IFS Code :
_Declaration "
'We deciare that this invoice shows the actual price of the |
goods described and that all particulars are true and correct. \
< B S S

Thls is a Computer Generated Invoice

: HDFC Bank Ltd (1853)
: 09252000001853
_Mayur Vihar Phase,}
for Kruger & Brent{ Ec

%
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) INVOICE (ORIGINAL FOR RECIPIENT)
ll(' ger&Bre —
| E: 4N #ayurgﬁtafgﬁ'%".}i"t Pvt Ltd Izn;o;:: No. Dated
cal Shopping Complex 6/2019-20 17-Sep-2019
N HD _——_— = — - — Sl P
, E‘Eﬁ:} 11 ; cfé?ank .Mayur Vihar Phase-1, Delivery Note Mode/Terms of Payment
N NO AADCK3726B 100% Agai
GSTIN e Against Invoice
SN rANCKsT20m 1Y iver Refence(
| Consignee == T e || - "
GS & Company Buyer's Order No. Dated |
By Mailfrom Gurdial Singh G
| Railway Colony, H. No. 250, Sh gh Garry | 12-Sep-2019
1110034 akurbastl Delhi Despatch Document No. Delivery Note Date .
GSTINUIN ' i 07AJPPS7300L12G '
: 12G . cics
| State Name : Delhi, Code : 07 Despatched through |Destination
I e —
| Buyer (if other than consignee Self | Delhi
/GS & Company ) Bill of Lading/LR-RR No. | Motor Vehicie No.
| Rallway Colony, H. No. 2 DLO9CAN2758
| 1110034 y 50, Shakurbasti, Delhi - Terms of Delivery —
PGSTINIUIN ': 07AJPPS7309L12G As Per Norms
State Name : Delhi, Code : 07
I e Y. oz B
|
|
| T —
fNSO' | . Description of Goods HSN/SAC | Quantity | Rate |per|  Amount
'_‘- .
1 |Manual Sweeper (All Clean) 96039000 8,0
;‘ i With All Standard Accewssories o R B L o
oA ‘
,' CGST 3,240.00
¥ SGST 3,240.00
|
!
T Total ZNo| | |Rs42,480.00|
Amount Chargeable (in words) E.&O.E
Indian Rupees Forty Two Thousand Four Hundred Eighty Only
' Taxable _Central Tax__ | _ “State Tax_ Total
Value | Rate | Amount | Rate | ‘Amount | Tax Amount
R —35,00000__ 9%]| _ 3,240.00] 9% 3.240.00 6,480.00
Total: 36,000.00 - | 3,240.00 | 3.240.00] _ 6,480.00]
Tax Amount (in words) : Indian Rupees Six Thoysand Four Hundred Eighty Only.
Company's Bank Deta
Bank Name . HDFC Bank Ltd (1853) sz
Alc No. . 09252000001853 a1 EOUSYY
Branch & IFS Code : Mayur Vihar Phase-1§ H__r_@ﬁjii
Declaration | for Kruger & r & Brentt Equlp nt/th Ltd |
We declare that this invoice shows the actual price of the Loy
goods described and that all particulars are true and correct. L/
e —————— e — = e

Thisis a Computer Generated Invoice
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CENTRAL RAILSIDE WAREHOUSE COMPANY LIMITED .

(A Govt. of India Enterprise) Mini Ratna PSU
An IS0 90012008 Certiffed Company

W g - 2eaussdig ezoo7 S iisbe 7
MwHR al r.;_ué;?;:sfm_];o;;m’c 165;76
No. CRWCN/- RWC/Shakurbasti/19-20/ 2.6 88 s

1o

Pyara Singh & Sons,
Bhari Road, Vill, Otalan, Samrala,
Distt. Ludhiana, Punjab-141114

Sub.: Procurement of road vacuum sweeper machine mounted on Ashok
Leyland dost fuel CNG (or similar vehicle mounted) for mechanized
sweeping/cleaning in RWC Shakurbasti, New Delhi

Ref : (i) NIT No. CRWC/V-NIT,RWC/Shakurbasti/19-20/2285 dated 18.11.2019
(ii) Your tender submitted on 23.11.2019 '
(iii) This office letter no. 2578 dated 06.12.2019
(iv)Your letter no. PSS/LT/86/2019-20 dated 07.12.2019
(v) This office letter no. 2646 dated 12.12.2019
{vi) Your letter no. PSS/LT/93/19-20 dated 13.12.2019

Sir,

With reference to the above, your tender for the above captioned work has been
accepted by the Competent Authority at your negotiated amount vide your letter
dated 13.12.2019. You are requested to start the work immediately and complete the

same within stipulated period of 15 days as per schedule of quantities/ work
enclosed, :

Please enter into formal agreement on non-judicial paper of appropriate value within 07 days
from the date of issue of this letter (as per annexure-1l of tender document).

Yours faithfully,

-‘:?*‘f >
I’H\u|l1
(Sudip Chakraborty)
AddLGeneral Manager (Projects & Lngp.)
Encl: Schedule of quantities

Capy to:

1. ﬁdll.(']M (F&A), /DGM (CO M)/ Sr. Manager (COM), CRWC. C.0.. New Delhi,
2. Terminal Manager, RWC, Shakurbasti, U.p

T : o e o e et e i s i L .

“:-‘I :;.‘Il'i NG fI-l'lﬂvl ' «l::nT.m et Wl A AgY ey Falran, a8 (e vionm SR AL Rk b 2P TR T YT P,
4 Lot D Srginzs | ko gl AV el gt A SOl st Wiss Sy (rERET v, CVLYAP940H v 10 I:n!}.:.:‘:
Wby e e ' g
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CENTRAL RAILSIDE WAREHOUSE CO)MPANY LIMITED

(A Govt. of India Enterprisa) e wey
Namfgm : RealozsydroezcorNigec1oseare Mini Rawna PSU
CIN:U830230L2007 FLO 105878 ﬁ —
e W Ce—— -

No.CRWC-II/NGT/SSB/ZOlQ-ZU{ 0% - © - Date: 16.01.2020

Sh. Gurdia[Smgh(Propnetor)
M/s. G S & Company,

SCF- 37, Top Floor, Sector-65
Mohali, Punjab-160062

Sub:Plan of action to educate and protect workers.
Dear Sir,

With reference to our previous letter dated: 02.01.2020 & 07.01.2020 you are hereby
directed to share a systematic plan of action to educate and protect workers engaged in
loading and unloading operations at the Terminal.

You shall also maintain record for the same and submit it to this office.

Kindly submit your compliance report for the same.

) egards

' erminal Manager
CRWC- Shakurbasti

Copy to:

1. PSto MD, CRWC Corporate Office, New Delhi.

2. Add.GM (F&A), CRWC Corporate Office, New Delhil,

3. DGM (Commercial), CRWC Corporate Office, New Delhi.

4. Sr. Manager (Commercial), CRWC Corporate Office, New Delhi.
5. Manager (Commercial), CRWC Corporate Office, New Delhi

For G.S. & Co..
Services Provider
Lt"
\o\\zﬁ
Lefoce ke Eogort 4|

Toiiga v Fiofie smfwy : o, o dem Az Rem R, 1 Reelt-110001, 30 :011-23079418, B 0112079434
Regd. & Corp. Office : Ground Floor, Pragall Maidan Metro Station Building, New DelN-110001, Ph.: 011-23379418, Fax :011- 23379434
Website : www.owe.n
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CENTRAL RAILSIDE WAREHOUSE COMPANY LIMITED T e 3 |
(A Gowvt. of India Enterpriae) Y weey
w reseTe Mini Rewtna PSU

o - s

No.CRWC-I/NGT/SSB/2019-20/ 705 Date: 29.01.2020

Sh..Gurdial Singh (Propritor)
M/s. G S & Company,
SCF- 37, Top Floor, Sector-65
Mohali, Punjab-160062
" REF : MATTER BEFORE THE HON’BLE NGT,
PRINCIPAL BENCH AT NEW DELHI.
Original Application No.533/2019 TITLED
Anubhav Kumar Applicant

; . Versus
Union of India & Ors, . ~ Respondent(s)

In terms of the order dated 10/01/2020 passed by Hon’ble National Green
Tribunal, in the above noted matter, the following directions are to be
complied by the Cement companies and Service Provider.

i) CRWC has been asked to monitor the compliance and submit a
report to DPCC and CPCB.
Terminal Manager, CRWC shall be closely rnonitorin'g the compliances and
accordingly.
The action to be taken as proposed below is the minimum requirement and
not exhaustive. You are free to take additional remedial/corrective measures.

DIRECTION 1: Implement a systematic plan of action to educate and protect
workers engaged in the activity of cement sacks handling.

ACTION PROPOSED: Compliance report to be submitted; tV& co-

o
. . pwmAT AR wEmY| .
ylign v wiofe srfan : e, mR dem Ag) R R, Redi-110001, S0V 01122070410, BT: 011-2037944

Regd. & Comp. (Office : Ground Floor, Pragadl Maidzn Metro Station Bullding, New Delhi-110001, Ph.: 011-23379418, Fax : 011- 23373414
Websita : www.owedn
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{IDE WAREHOUSE COMPANY LIMITED =S Sasi

CENTRAL M&sg:,w- of Indin Bl'ltnrpr'l-.) Mlﬂm m S

clN:uﬂﬂﬂmtmim :
I -E-— : -

ogram conducted for workers engaged by service

1) On education pr
provider at CRWC warehouse on Shakburbasti siding for Loading.

Minimum one program to be conducted In a month.

4y

. Compliance Report should include
Full details of the all labourers engaged for loading at CRWC Warehouse
on Shakurbasti siding attending along with their signature / thump

impression.
- Name and Profile of the person conducting the educational program

- Photographs

2) On issue of precautionary steps for sup'p[y of mask, gloves etc to workers
engaged in activity of loading at CRWC Warehouse on Shakburbasti

siding.

- Full details to be provided w.r.t. all the labourers engaged for loading at
CRWC Warehouse on Shakurbasti siding along with their signature /

thump impression.

DIRECTION 2: There should be a system of record keeping of workers engaged
in the activity of cement handling. Periodic health assessment of workers
should be done for workers engaged in cement handling and records shall be

maintained.

ACTION PROPOSED: Please put up a compliance Schedule of Periodic Health
assessment of all the workers engaged in loading activity at CRWC Warehouse
on Shakurbasti. Periodic assessment may be carrieﬁ out at least once ina
month and compliance report be submitted.

The report must consist of

Wi A S w A b

Jofiea (4 Slie amfay : q@, it A Agt v R, 7§ Resl-1io001, oW 01123970418, B o11-223784
Regd. & Corp. Offica : Ground Floor, Praga Malden Metro Station Bulding, New Delh\-110001, Ph.: 011-23379418, Fax :ou-zzsmal:
Webslte : www.owein
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- Name of the labourers éngaged for loading at Shakurbasti siding and
their signature / thump impression

" - Photographs with ID proof.( aadhaar or voter ID)

DIRECTION3:Medical Examination for the remaining workers involved in
loading and unloading activities shall be immediately got conducted through

an environmental health physician and all workers detected with health impact

. shall be treated at the cost of M/s. GS & Co. and cement companies, as
applicable. '

ACTION TO BE TAKEN: The complete data as mentioned below should be
incorporated in the report. '

- List of Labourers engaged in Loading activating
- Tests conducted

- Test for remaining workers
- Test report issued by an Environmental Health Physician
- Based on the Test, diagnosis, Treatment given with proof

Terminal Manager
CRWC- Shakurbasti

Copy to:

' 1. PSto MD, CRWC Corporate Office, New Delhi.
2. DGM (Commercial), CRWC Corporate Office, New Delhi.
3. Sr. Manager (Commercial), CRWC Corporate Office, New Delhl.
4. Manager (Commercial), CRWC Corporate Office, New Delhi.

PR ifR st rmE|

vl V4 eiufte erefen : qmw, o dem Agh e R, 7 Rech-110001, o or-23070418, $T9: 01123378434
Regd. & Corp. Offia : Ground Floor Pragal Maiden Metro Sation Bulding, New Defi-110001, Ph.: 01123379418, Fax: 011 23379434
Wabslta : www.coweIn
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To,

The Terminal Manager,
CRWC Ltd., Shakurbasti,
New Delhi

Sir,

G

Frrggter -

& COMPANY

ErEm T Emmnoaainin

Plot No 423, JLPL Industrial Area
Sector B2, Mohali, Punjab-110055
Ph - 8283000000, 7814500007
Email:w&ﬂsﬂ@a l.com
gscompany480@gmail.com

Sub: Systematic plan of action to educate and protect labours engaged in cement handling.

This is in reference to your letter dated: 29.01.2020, wherein you have asked to prepare and

deliver a systematic plan of action to labours engaged in cement handling at CRWC Shakurbasti
terminal, details for the same are mentioned below:

Action

Responsibility

Priority

| 1

Event month 'l
\

|

A). Education program for labours to educate
them about ill effects of cement dust.
Distribution of Mask and Gloves to all iabours

M/s. G S & Company

High

January, 2020

B). Education program for labours to protect
themselves from cement dust and other
precautionary measures that needs to be

taken while loading and unloading of cement

bags. Distribution of Mask and Gloves to all
labours

M/s. G S & Company

High

e e

February, 2020

C). Training and mock drill will be conducted
to combat during emergency situations.

M/s. G S & Company

\ High

March, 2020

D). Education program for labours to educate
them about ill effects of cement dust.
Distribution of Mask and Gloves to all labours

M/s. G S & Company

\ High

April, 2020

E). Medical awareness and checkup camp
will be conducted for cement labours and
their family members.

M/s. G S & Company

High

May , 2020

F). Awareness Camp on Air Pollutions and
their side effects on human body.

M/s. G S & Company

High

June, 2020
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Plot No 423, JLPL industrial Area
Sector 82, Mohali, Punjab-110055
Ph - 8283000000, 7814500007
Email:-chgurdial@gmail.com
gscompany480@gmail.com

G S & COMPANY

All above mentioned activities, Medical Camp, Awareness Camp & Distributions of Mask and

Gloves shall be repeated on time to time.

& Company (Service provider at Cement siding),

A permanent Doctor has been appointed by GS
all labours with required

Doctor Vvisits twice 2 week — Monday & Thursday, open checkup for

medicine.

vour's Faithfully
a0 5.5, & Co.

” ooy
\ ~anices | rovidar

This is for your information and office records, please.
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Health Awareness Program for Labours at RWC Shakurbasti on 31.01.2020

‘e Mg-'mm%
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Health Awareness Program for Labours at RWC Shakurbasti on 31.01.2020

S.No.

Name i :
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Programme: Awareness and protection program for Labour.

Summary of the programme

A programme for labours on awareness and brotection from cement dust was
organized at CRWC Shakurbasti terminal on 31.01.2020. A total of 50 labours

attended this programme.

In the programme, labours were educated regarding health impacts of cement
dust emitted during loading and unloading of cement bags. Protective
measures were also suggested. The programme was conducted in association

with 'Dr.ArvindRohilla.

Masks and gloves were distributed to all the labours who attended the

programme.

Brief of the programme conducted:

Effects of Cement dust on human body

Irritated eyes, nose, throat and the upper respiratory system.
Skin irritation, thickening/cracking of skin to severe skin damage.

Silica exposure can lead to lung damages including silicosis and lung

cancer.

Alzheimer

Coughing, asthma and other health-related issues.

Protection methods

Wear a P-, N- or R-95 respirator to minimize inhalation of cement dust

during loading and unloading of cement bags.

Rinse eyes with water if they come into contact with cement dust.
Use soap and water to wash off dust to avoid skin damage.

Eat and drink only in dust-free areas, to avoid ingesting cement dust.

Wear the appropriate personal protective equipment, such as gloves,
boots, goggles or HEPA-filter respirators.
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BX BRLAGROUP OF COMPANIES

28.1.2020

\/M/s Central Railside Warehouse Company Ltd.
Railside Warehousing Complex i
Cement Siding, Shakurbasti
Delhi-110 034

‘&%  MANGALAM CEMENT LTD.

AR

MANGALAM CEMENT LTD.

Kind Attn : Shri P.S. Chauhan, Terminal Manager

* Dear Sir

This is in reference to your letter No.CRWC-II/ NGT/SSB /2019-20 dt.16.1 .2020;

We would like to inform you that we are plﬁnning to conduct the awareness
campaign for the labour engaged in the loading & unloading of Cement bags at
Shakurbasti in the coming days with our Technical Marketing Team being a

responsible corporate, as per details under :-

Activities Nos
1 Awareness Campaign and Distribution of - 2
‘Masks & Gloves to Labour: '
2 Awareness Campaign and Gistribution of Gur -2 -
& Mustard Oil to Labour for their health
safety '
3 Awareness Campaign and Health Check-up 2
for the labour engaged at Shakurbasti '

The desired information will be shared with you so that you can also participate

in these activities. .
Thanking you

Yours faithfully
For Mangalam Cement Limited

ﬂS(t ) \P,,,Jm/
Atul Kumar Jauhari

'G.M. (Mktg)

*CC: Sr. Divisional Commercial Manager/Freight
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GROU 1T Dated 25.02.2020
0

Tha Additional Director & Head AQM Division,
Central Pollution Control Board

Parivesh Bhawan
" East Arjun Nagar

New Delhi-

Kind Atten : Sh. V K Shuka (Addl. Dir & Div. Head AQM Division)

' i f
Sub: Compliance of Hon’ble NGT order dated 10-1-2020 in OA No. 533/2019 in matter 0
Anubhav Kumar v/s Union Of Oindia & org reg

Rof: your letter dated 13-2-2020
Sir,

This is in reference to your letter dated 13.02.2020 regarding submission ?f aE action ]p:lan
for labours engaged in Shakurbasti Cement siding. We would like to submit the same tor
your kind information & consideration please.

e

| / Par_tlcul_air_s_ B —-___ﬁﬂ_____ Action
| ) Awareness training program has been started. It
| | _ will be conducted on regular basis. Following
: activities are being carried out:
j = | i Educate them about effect of Cement Dust
! Il on health. Training schedule will be
. . rovided to all workers.
| Education Programme for ks e i :
| Precaution measures to be followed during
1 | Labours to educate them about , :
+ : _ ~ . r loading & unloading of cement.
'  effects of Cement-dust . :
, . | iii. Distribution of mustard Qil for use as
! i ek moisturiser for protection of their skin.

1 s Photographs are enclosed as Annexure 1.
s ! Jiv.  Use of dust mask and gloves.

g3 el | . -

Record of workers engaged at site is being
maintained with copy of photo ID (Aadhar card).
| ' engaged in the cement hafidling Copy of the same is enclosed as Annexure 2.

| | Record will be updated regularly on joining of
- o _new worker. '

:. ' Record keeping‘df'&vorkers

WONDER CEMENT LIMITED

Regional Marketing Office: 1205-1208, 12th Floor, Indraprakash Building, 21 Barakhamba Road,

Near Barakhamiba Metio Station. Gate No. 4, Connauglt Place, New Delhi - 110001 {India).

Tel, +91-11-33981133 .

Registered Office: Makrana Road. Madanganj. Kishangarh - 305 801, District - Ajmer, Rajasthan (India).
Telelax +91-1463-260151, E-muil read nifice@wondercement.com, Website: www.wondercement.com
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Medical Awareness & check-up
3 | camp for labours engaged in
cement loading & unloading

Medical health check up of all workers will be

carried out by a qualified Physician on regular
basis.

Treatment of workers detected | Proper medical treatment will be given to
~with health impact. | workers based on health check up findings:

l |

- ; . : : Ihi
Actions will be carried out by our C & F agent at site M/s Mohit Enterprises, New D=
This is for your information & record please.

Thanks & Regards

. For Wonder Cement Limited

W/

Authorised Signatory

VWONDER CEMENT LIMITED

Regional Marketing Office: 1205-1208, 12th Floor, Indraprakash Building, 21 Barakhamba Road,

Hrar Baraknamba Metro Station. Gate No_ 4. Connaught Place, New Delhi - 110001 (India)
Te) +61-11-13091133

Registered Office. Makrana Road tMadanganj, Kishangarh - 305 801, District - Ajmer Rajasthan (India)
Telefue +01-1463-260151. F-mail 1eql officawondercement com, Website www. wandercemant.com

Scanned with CamScanner



eI, g A ——r——— e =TI T

Re: For Compliance of Hon'ble NGT order in O.A. No 533/2019 dated 10.01.2020 - Urgent matter

€ REPLY €& REPLYALL =) FORWARD  sns

Sanjeev Kumar SHARMA <sanjeevk.sharma@acclimited.com> Mark as unread
Fri 21-02-2020 15:17

Inbox
To: Ankush Tewani <ankush.cpch@nicin>;
Cc RAKESH KUMAR SINHA <rakeshksinha@acclimited.com>: TM - RWC 558;

'| © To halp protect your privacy, some content in this message has been blocked, To re-enable the blocked features, click here
® To always show content from this sender, click here.

Dear Ankush Ji,

As advised we are taking the following steps to enstire the .health and safety of workers at CRWC premises and also measures to control the pollution due to dust in this premises -

1. We will conduct a quarterly health check-up camp at CRWC for all workers involved in our cement handling as per the advice of competent physician/environment doctor, we

will also do Pulmonary function test & eye testing ¢ on the spot all reguured Medicines will be provided to workers, we will also distribute spectacles to labourers required as per
eye testing. First camp is planned on 3rd March 2020

I
2. We will regularly ensure distribution and all time a)rqilahility of safety PPEs - nose masks/hand gloves as per standard suggested by CRWC Management

3. We will educate the labour about correct handling of cement bags, impact and safety precautions to be taken by them. This will be done on monthly basis, first is planned on 3rd
March 2020.

4. All material will be loaded in tarpaulin covered trucks to avoid spread of dust in the environment.
: 5. A proper record of all activities conducted at the premises will be kept with us.

| This is for your kind information and record please.

Regards,

Sanjeev Sharma

Logistics - SU Delhi
.. Mob. - 9958899581

; . We Exist For Our Customers :
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Mr. Ankush Tewani, ‘ ‘

Scientist 'D', Mgy ‘ ||| i
Air Quality Mmmqnmt Division, ||/ | b i e
Central Pollution Control Board AR
Parivesh Bhawan, East ﬁrjun Nugar, ; : !
Shahdara, Delhi - 110082 = | || | !\i b |
Contact No. - 43102414 R |

SUBJECT: SUBMISSION OF PLAN mcouwamfr—: ] mﬁh oamrn DATED
10.01.2020. Lo T

In reference to the above-stated order passcd by thﬂl Hcm’bln anmnnl Creen
Tribunal, New Delhi in O.A No. 533/2019, Ambuja C ments Limited herein submits
its Health and Safety Activity Plan for the present year, mon ‘wisc as directed by the
Hon'ble Tribunal to the Cement Cnmpnnlea for & ﬁ the proposed plan for being
approved by the present expert Cammitt at il:m ntation of a systcmatic plan of
action for cducating and protecting the 'wnrkers engaged in ‘the activity of cement
sacks handling as directed by Hon'ble Tnbunal ‘ H (AnE

In Furtherance to the above-stated AthUL‘ Ecmcma u.:qimi ia also submitting its
records for the period from 2017 to 2019 towards PPE’s distribution and. tool talk box
at Shukarbasti, Delhi, Along-with records of mmrhéi:  engaged in the activity of cement
handling, once again. It is to be noted that m::ujn cement Limited is already carrying
these practices and this was also mcordedt by mﬂonble Tribunal in the above-
mentioned order that “Out of five Gan'.lpama;. Wy M/s Am&mju Cement reported with
systematic plan of action to educate and | qllp‘ukff P.PE to the Iabmlr engaged in the
activity of cement sacks handiing”. il i

Therefore, you are hereby rcquutqd to Iun?.ly umpt our Plan and make suitable
altcrations if any. ) |

; | |

%ﬁll% i fi ’ |

'Enclosed: e LA )
1. Heath and Safety Ac:iwty Plagy; 2020; il

2. Data for the pn:nod ol’ 2!.‘!1'? 19 !«pr diutrlhutinn of PPE'» und TBT Rhuknrbmll.ﬁ
Detlhi, 3 | |

3. Records of workrra qrngagr.d 'in thc m:lmly m’ cement handling I'ur ttm Perimi 2017-

19, ; ' -

| mau.m csmp:ms unmsn B Loy A |

228, Udyoy Vinal, Phuss ), Gurgeon- 122016 Hiryane Tel. @1 1144591100 m 914124- 4831180
(Rogd. Off.: PO, Aminga Nagas, Tuky Ktumr Dint, Chin Somnath, ﬂuluml W ?1!‘:]

CIN | L2604200 1001 PLCOG4T 1 7, rwm- qua-mmmm
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Ambuja
Cement

1117908 ot I Sty Acovity piaid <2000 111111111 HI‘HHHHHN e ARG

M| Month | Name of activity *:!;"‘;"' Oiscrption about K&S pliwed mmlm Starus
1| Jan-20 |MBS-Took Box e s :;‘:“‘::;?::':""‘" & Safety 4o keep male | il o
2 | ron-20 fuas #pt Divieution ] = ot Ty o
3 M-r-m]nu MR 2 ]::: :;;u.::l about Hewth & Safty  Wazard s
Py e I'H L e i Ganaral ——— % PN STy 40 o Y A
b m.mhu JPPE Distribution 1 m:;::i:: about Health B Saaty - Mask & Sdiend
6 | un-20 |HRS -Medica Carmg 1 ::mmmmw ot erwvironmaents) mmm It
7| wa20 [Has A 1 l:“ﬂmzn;'muw&mev s I W
8 | Aug:20 |MaS-Tool Box 5 “‘“""‘:::;;::Wlmmmm MR et
9 [ Sap-20 144 475 Dinioton ' m’m abous Hearth & Safety - Mash & et
10 m:o}usmum 1 “""";:::::lmmmaw-mdl e
[ 11 Nov-20 [HAS -HIRA 1 ::;:::;m about Health & Salety - Harard R
11| Dwe-20 mr&'ﬁ"iﬁ» 1 [Ganaral swarenass about Health & Safety - with reward RN
_[bestinbour In term of HAs R
Al
AMBUJA CEMENTS LIMITED

228, Udyng Vihar, Phase-, Gurpaon- 122018 Haryana Tel; 01-124:4881100 Fax: 91-124:4531 180
{Hega, Off, : PO, Ambujn Nagur, Tiduka Kodinar, Dist. Gir Samaath, Gujaral- 362 715)
CIN - L26B42G)1981PLCODET1 7, Wabaite | wiiw, amBaphosmant com
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e CENTRAL RAILSIDE WAREHOUSE COMPANY LIMITED
Govt. of iIndia Enterprina)
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No.CRWC-I/NGT/SSB/2019-20/ 1P Date: 16.01.2020

Sh. GurdialSingh(Proprietor)

M/s. G S & Company,
SCF- 37, Top Floor, Sector-65
Mohali, Punjab-160062

Sub:Periodic health assessment of labors engaged at the termi nal.

Dear Sir,

This is to inform you that as per NGT order for date of hearing 10.01.2020, you shall maintain the

record of workers engaged by you in the activity of cement handling. Also, you shalldo periodic health
assessment for the workers engaged for cement handling. Records for the same must be maintained.

Health assessment of warkers shall be done on the below mentioned areas.

Tobacco use.
Stress.

Healthy eating.

Physical activity.

Alcohol usage.

Addictive behaviours such as gambling or drug use.

Emotional and soclal support.

Safety issues such as wearing mask and gloves while loading and unloading of cement bags.

Overall health and well being

Kindly submit your compliance report for the same.
Regards

Terminal Manager

CRW(C- Shakurbasti

’

Copy to:

PS to MD, CRWC Corporate Office, New Delhi.

Add. GM (F&A), CRWC Corporate Office, New Delhi.

DGM (Commercial), CRWC Corporate Office, New Delhi.

Sr. Manager (Commercial), CRWC Corporate Office, New Delhi.

Manager (Commercial), CRWC Corporate Office, New Delhi. -
&L,,,O o

“\O\NG.S. & Co.

\(-\ Services Provider

I S SRS

wamitd et

Vil v feRe srafe : o, iy e AgY v R, 7 Freefl-110001, S0 01 1-23970418, B 011-23370434
Regd. & Corp. Office : Ground Floor, Pragal Maidan Metro Station Bullding, New Delhi-110001, Ph.: 011-23376418, Fax:011- 23378434
Webslte : www.cwc.n _
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No.CRWC-I/NGT/SSB/2019-20/ 0%~ Date: 29.01.2020
Sh..Gurdial Singh (Propritor)
M/s. G S & Company,
SCF- 37, Top Floor, Sector-65
Mohali, Punjab-160062
' REF : MATTER BEFORE THE HON’BLE NGT,
PRINCIPAL BENCH AT NEW DELHI.
Original Application No.533/2019 TITLED
Anubhav Kumar Applicant
o  Versus
Union of India & Ors. . Respondent(s)

In terms of the order dated 10/01/2020 passed by Hon’ble National Green
Tribunal, in the above noted matter, the following dinections are to be

complied by the Cement companies and Service Provider.
)} mmnahenmdmm&wﬂiewmpﬂamarﬂswmha
report to DPCC and CPCB.
Terminal Manager, CRWC shall be closely monitoring the compliances and
accordingly.
The action to be taken as proposed below is the minimum requirement and
not exhaustive. You are free to take additional remedial/corrective measures.

DIRECTION 1: Implement a systematic plan of action to educate and protect
workers engaged in the activity of cement sacks handling.

ACTION PROPOSED: Compliance report to be submitted; ) 0\.._(57;( co-
& W
eoit®

. "m'“t".“tl )

Yaliqo v wieRe mfa : e, S dem A) Qv ARR, T Reel-110001, TN :o11- 2300 T8 011-233aa
Regd. & Cosp. Ofice : Geound Floor, Pragel Maidan Metro Station Bulding, New Delhi-110001, Ph. 011-23376414, Fax :011- 2237941
Webslle : www.owchn
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1) On education program conducted for workers engaged by S€

provider at CRWC warehouse on Shakburbasti siding for Loading.

Minimum one program to be conducted in a month.
Cornpllance_ Report should include

- Full detalls of the all labourers engaged for loading at CRWC Warehouse
on Shakurbasti siding attending along with their signature / thump
impression.

- Name and Profile of the person conducting the educational program

- Photographs '

2) On issue of precautionary steps for supply of mask, gloves etc to workers
engaged in activity of loading at CRWC Warehouse on Shakburbasti
siding.

- Full details to be provided w.r.t. all the labourers engaged for loading at
CRWC Warehouse on Shakurbasti siding along with their signature /

thump impression.

DIRECTION 2: There should be a system of record keeping of workers engaged
in the activity of cement handling. Periodic health assessment of workers

should be done for workers engaged in cement handling and records shall be
maintained.

ACTION PROPOSED: Please put up a compliance Schedule of Periodic Health
assessment of all the workers engaged in loading activity at CRWC Warehouse

on Shakurbasti. Periodic assessment may be carried out at least once in a
month and compliance report be submitted.

The repoft must consist of
pwimivtstwnl|

: wour AR, 3 Rll-110001, STV 011223704010, $99: 011-2337943
v whifte ol : R, mm.gumm New Do-10001, PR 01- 23579418, Fex:011- 2837434
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CENTRAL RAILSIDE WAREHO?SE COMPANY LIMITED ==
Govt. of india Enterprise)

- Name of the labourers engaged for loading at Shakurbasti siding and
thelr signature / thump impression

" = Photographs with ID proof.( aadhaar or voter ID)

DIRECTION3:Medical Examination for the remaining workers involved in
loading and unloading activities shall be immediately got conducted through
an environmental health physician and all workers detected with health impact

shall be treated at the cost of M/s. GS & Co. and cement companies, as
applicable.

ACTION TO BE TAKEN: The com-plete data as mentioned below should be
incorporated in the report.

- List of Labourers engaged in Loading activating
- Tests conducted

- Test for remaining workers
- Test report issued by an Environmental Health Physician
. Based on the Test, diagnosis, Treatment given with proof

Terminal Manager
CRWC- Shakurbasti

Copy to:

1. PS to MD, CRWC Corporate Office, New Delhi.

2. DGM (Commercial), CRWC Corporate Office, New Delhi.

3. Sr. Manager (Commercial), CRWC Corporate Office, New Delhi.
4. Manager (Commercial), CRWC Corporate Office, New Delhi.

wwnmAPOsNumm|

Veliga v winlte et : g, i e ) v AR, T Ret-110001, TN 011 -zsoeasa, $: ot =239
Regd. & Corp. Offce: Ground Floor, raga Mokden Metro Stadon Buling, New Deli-110001, P 011-23578418, Fax :011- 2337434
Webithe : www.cwoin
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GS & COMPANY

_--.'.l.l"ll

Plot No 423, JLPL Industrial Area
Sector 82, Mohali, Punjab-110055
Ph - 8283000000, 7814500007
Email:-chgurdial@gmail.com
gscompanydsﬂ@gmail.com

Date: 30.01.2020

To,
The Terminal Manager,

CRWC Ltd., Shakurbasti,
New Delhi

sub: Plan of action for periodic health assessment for labours engaged in cement handling.

Sir,

This is in reference to your letter dated: 29.01.2020, wherein you have asked to prepare and
submit a plan of action for periodic health assessment for labours engaged in cement handling
at CRWC Shakurbasti terminal, details for the same are mentioned below:

Action plan for periodic health assessment
th assessment will be done for all labours engaged in the unloading

e A periodic heal

operations of cement handing.
Assessment will cover the overall well-being of the labours engaged in the cement

handling. . :
Periodicity of the assessment will be done every six months. First camp for health

assessment will be organized by the end of Feb, 2020.

Data of health history of each workers will be maintained

Health assessment will cover the following parameters:

1. Tobacco use
2. Stress

3. Healthy eating
4. Physical activity

Alcohol usage
Addictive behaviour such as gambling or drugs

N o w»n

Emotional and social support

Scanned with CamScanner
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Plot No 423, JLPL Industrial Area
Sector 82, Mohali, Punjab-110055
Ph - 8283000000, 7814500007
Email:-chgurdial@gmail.com

8. Safety issues such as wearing mask and gloves while loading SARCOEAKAAG@gmail.com

G S & COMPANY

cement bags.

9. Overall health and well being

Data of health history of each labours will be maintained to discover potential problem, which

can provide the basis for further investigation.

Periodic Health assessment form

1. Do you smoke?
U Yes
a NO
Do you feel stress at work?

i

O Yes
O No

Do you get healthy food to eat?

i

O Yes
O No

DO you use alcohol?

o

O Yes
d No

Are you involved in any gambling or drugs activities?

|w

O Yes
Q No
Do you gete
O Yes
a No
DO you get ma
O Yes

motional and Emotional and social support?

=

sk and gloves while loading and unloading of cement bags?

e

O No
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Health data collection
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G S & COMPANY

Plot No 423, JLPL Industrial Area
Sector 82, Mohali, Punjab-11 0055

Ph - 8283000000, 7814500007
Email:-chgurdial@gmail.com
gscompanydaﬂ@gmall.com

Comments if any

Sr. Particulars Yes No
No.
1 Chest Pain
2 High blood pressure
3 lung problems
4 Diabetes
5 Change in your vision that impacts your
duty performance
6 Head injury/concussion/Traumatic il
| Brain Injury N
7 Periods of dizziness, fainting, or loss of ‘ \l
consciousness | | _j;
8 Persistent or recurring noises in your ' 1
| head or ears (for example: ringing, '1 '1
| buzzing, humming) 1 |
9 | Change in your hearing that impacts ‘\ !.
|
—

| duty performance

10 \ High or bad cholesterol

Based on the data collected t
below mentioned par

hrough questionnaire,
ameters (based on advised of physician).

A) Physical examination

B) Chest films
C) Pulmonary Function Testing

D) Biologic monitoring.

If anything comes serious in
shall take all precautions with solutions.

This is for your inf

|
]

relation with labours health then necessary will

ormation and office records, please.

Screening and monitoring will be done on

be taken and we

Your's Faithfully

.-“:.'I \.j.:.‘. é:. C(J.

e 1] = ‘1\.-'.|I:'Il“'
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MANGALAM CEMENT LIMITED

Health Awareness Programme
Shakurbasti Cement Siding, New Delhi-110034

We have conducted activities at Shakurbasti for
the prevention & to educate the labours at Cement

siding from the cement dust.

e The 2™ activity was organised on dated
05.03.2020.

 Our Technical Marketing Officer informed
to the labours regarding safe handling. He
also emphasised them to better equip with the

gadgets such as mask & gloves for
prevention from the dust.

e The labours also interacted with our technical
officer and all the quarries were answered.

e After the interactive session, the Gloves and
Mask was distributed. It was also informed to
them that using Gloves & Mask will save
them from Skin or Throat related diseases.

e Total participants 250 no’s approx.

e A list of the names alongwith their Aadhar is

enclosed.
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MANGALAM CEMENT LTD.

HFALTH AWARENESS PROGRAMIME,CENENT S0

ACTIVITY-2(05-03-2020)

NG, SHAKURBASTI NEW DELL
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MANGALAM CEMENT LTD.

HEALTH AWARENESS PROGRAMME CEMENT STOING, SHAKURBASTI NEW DELH
ACTIVITY-2(05-03-2020)
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MANGALAM CEMENT LIMITED

Health Awareness Programme

Shakurbasti Cement Siding, New Delhi-1 10034

We have conducted activities at Shakurbasti for |
the prevention & to educate the labours at Cement |
siding from the cement dust.

o The 1% activity was organised on dated
18.02.2020.

e Our Technical Marketing Officer informed
to the labours regarding safe handling. He
also emphasised them to better equip with the
gadgets such as mask & gloves for
prevention from the dust.

* The labours also interacted with our technical
officer and all the quarries were answered.

o After the interactive session, the Jaggery
(Gud) and Mustard Oil was distributed. It
was also informed to them that by using

Mustard oil and Jaggery will save them from
Skin related diseases.

* Total participants 250 no’s approx.

e A list of the names alongwitk, their Aadhar is
enclosed.
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MANGALAM CEMENT LTD.

TEALTH AARENESSPROGRAMVE CEMENT SDING, SHAKURBASTL NEW DELEL
ACTIVITY-1(18-02-2020)
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CENTRAL RAI‘L;?‘I:DE WAREHOUSE COMPANY LIMITED
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P

No.CRWC-II/NGT/SSB/2019-20/ 2 30O Date: 16.01.2020

M/s. Tandan & Singh
C&F- ACC Cement Ltd.
Wz- 272, Gali no. 05
Sri Nagar, Shakurbasti
New Delhi- 110034

Sub: Necessary test need to be done for all workers engaged in cement bags handling.

Dear Sir,
uested to get all necessary

As per NGT order, date of hearing 10.01.2020, you are hereby req
through an environmental

tests done immediately for workers involved in loading activities
health physician and all workers detected with health impact shall be treated at your cost.

You shall maintain record of labours, test conducted and their treatment. You shall submit

your report on the same in a week time i.e. by 23.01.2020.

Regards
Terminal Manager
CRWC Shakurbasti

Copy to:

1. PSto MD, CRWC Corporate Office, New Delhi.

2. Add.GM (F&A), CRWC Corporate Office, New Delhi.

3. DGM (Commercial), CRWC Corporate Office, New Delhi.

4. Sr. Manager (Commercial), CRWC Corporate Office, New Delhi.
5. Manager (Commercial), CRWC Corporate Office, New Delhi.

v wrfiwe & el & ot W RmR b |

ol v afolte amafan : o, wofy e ) v Afen, 1 Red- 1nooor, oy on-2av7sats, B:
, il ; o B, B 011-23379434
Regd. & Corp. Offca : Ground Foar,Pragal Maiden Melo Stalon Bulding, New Dedhi-110001, Ph. 011-23379418, Fax : 011- 23379434
Website : www.crwe.n
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CENTRAL RAILSIDE WAREHOUSE COMPANY LIMITED e~

-:n. of Indim l!n:::::;l::’l. Py g e Sy
No. CRWC—II/NGTISSB/ZUISQO} 270 Date: 16.01.2020

M/s. RL Sales Pvt, Ltd.
C&F- ACC Cement Itd.
2317, Raja Park
Shakurbasti, New Delhi

Sub: Necessary test need to be done for all workers engaged in cement bags handling.

Dear Sir,

As per NGT order, date of hearing 10.01.2020, you are hereby requested to get all necessary
tests done immediately for workers involved in loading activities through an environmental
health physician and all workers detected with health impact shall be treated at your cost.

You shall maintain record of labours, test conducted and their treatment. You shall submit
your report on the same in a week time i.e. by 23.01.2020.

Regards
Terminal Manager
CRWC Shakurbasti

Copy to:

PS to MD, CRWC Corporate Office, New Delhi.

Add. GM (F&A), CRWC Corporate Office, New Delhi.

DGM (Commercial), CRWC Corporate Office, New Delhi.

Sr. Manager (Commercial), CRWC Corporate Office, New Delhi.
Manager (Commercial), CRWC Corporate Office, New Delhi.

Al ol o

Wi AR s wrmm |

foliga 74 Fiolte omafen : o, o dem ARY R Afee, 3¢ Reh-110001, o :011-23370418, B30 : 011-28970434
Reqd. & Corp. Offica : Ground Floor, Pragat Maidzn Metro Station Buiding, New Delhi-110001, Ph. 011-23379418, Fax :011- 23379434
Websile ; www.cwe.n
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No. CRWC-
II/NGT/S5B/2015-20/ Date: 16.01.2020

M/s. Ambuja Cement Ltd.
NDM-1, 805

Netaji Subhash Palace,
New Delhi

Sub: Necessary test need to be done for all workers engaged in cement bags handling.

uested to get all necessary
hrough an environmental
ur cost.

As per NGT order, date of hearing 10.01.2020, you are hereby req
tests done immediately for workers involved in loading activities t
health physician and all workers detected with health impact chall be treated atyo

You shall maintain record of labours, test conducted and their treatment. You shall submit

your report on the same in a week time i.e. by 23.01.2020.

Regards
Terminal Manager

CRWC Shakurbasti

Copy to:

PS to MD, CRWC Corporate Office, New Delhi.

Add. GM (F&A), CRWC Corparate Office, New Delhi.

DGM {Commercial), CRW(C Corporaté Office, New Delhi.

sr. Manager (Com mercial), CRWC Corporate Office, New Delhi.
Manager (Commercial), CRWC Corporate Office, New Delhi.

L S

mmnmmnmu

—23070410, B - 011-2337434

Targ va ahite e : @R, I e A2 et AR, 3¢ Rhl-1tooot om0t
20379418, Fax «011- 2337HHM

Regd. & Corp. Office : Ground Floor, Pragal Maidan Melr Stalon Buliding, New Deli-110001, Ph. 01t
Wobslto: www.owe.n
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No.CRWC-I/NGT/SSB/2019-20/ Date: 16.01.2020

M/s. Mangalam Cement Itd.
153, Leela Buliding

Okhla Industrial Area,
Estate Phase-Il|

New Delhi- 110020

Sub: Necessary test need to be done for all workers engaged in cement bags handling.

As per NGT order, date of hearing 10.01.2020, you are hereby requested to get all neceses:tr:l
tests done immediately for workers involved in loading activities through an erwircmrnt
health physician and all workers detected with health impact shall be treated at your €OS

; mit
You shall maintain record of labours, test conducted and their treatment. You shall sub

your report on the same in 3 week time i.e. by 23.01.2020.

/

Regards
Terminal Manager
CRWC Shakurbasti

Copy to:

1. PSto MD, CRWC Corporate Office, New Delhi.

2. Add.GM (F&A), CRWC Corporate Office, New Delhi.

3. DGM (Commercial), CRWC Corporate Office, New Delhi.

4. Sr.Manager (Commercial), CRWC Corporate Office, New Delhi.
5. Manager (Commercial), CRWC Corporate Office, New Del'hi.

FwmAR Rt

voltga @ afulte afa : 9, WU ARF A Rem i, 7 Rech-110001, om0 - 0n1-22070418, %30 0n1-z33m4 4
Regd. & Corp. Ofice : Ground Foor, Pragat Maidzn Metro Staton Buiing, New Detr- 110001, Ph. 011-23370418, Fex - 011- 23370434
Website : www.owein
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No. CRWC-I/NGT/S58/2019-20/ 20 " Date: 16.01.2020

M/s. Wonder Cement Ltd.
1205-1208, Indraprakash Building,
21, Barakhamba Road,

New Delhi

Sub: Necessary test need to be done for 31l workers engaged in cement bags handling.

Dear Sir,

to get all necessary

As per NGT order, date of hearing 10.01.2020, you aré hereby requested
h an environmental

tests done immediately for workers involved in loading activities throug
health physician and all workers detected with health impact shall be treated at your cost.

You shall maintain record of labours, test conducted and their treatment. you shall submit

your report on the same in a week time j.e. by 23.01.2020.

Regards
Terminal Manager
CRWC Shakurbasti

Copy to:

PS to MD, CRWC Corporate Office, New Delhi.

Add. GM (F&A), CRWC Corporate Office, New Delhi.

DGM (Commercial), CRWC Corporate Office, New Delhi.

Sr. Manager (Commercial), CRWC Corporate Office, New Delhi.
Manager (Commercial), CRWC Corporate Office, New Delhi.

L T

vo i & el o R K |

ol v aialRe wmfet : 9, yufy e Ag) R R, 7 Reeh-110001, 7Y - 011-23379418, B 011-2337943
Regd. & Carp. Offce : Ground Foa, Praga Miaden Meto Stalon Buiding, New Delr-110001, P 011-23370418, Fex 011- 23379434
Website : www.cwcin

Qrannad hv CamQrannar

Scanned with CamScanner

oordrgerfliasaTe Mini Ratns PSU
18680878




wr -y

w v

wr

AR BAY BT BEAE IS B RS

Amer -6

. o IS !:1r1rlm-q"ﬁﬁlﬂt"‘”'"w
_/ - (mt w wan) ‘@—

CENTRAL RAILSIDE WAREHOUSE COMPANY LIMITED = ~ b
(A Govt. of india :wmrll::')_. iy Famine POU

No.CRWC-II/SSB/NGT/2019-20/ 26 £ Date: 29.01.2020
Sh. Gurdial Singh (Proprietor)
M/s G. S. & Company,
SCF 37, Top Floor, Sector - 65, Mohall,
Punjab - 160062
Sub: Necessary medical tests to be done for all workers engaged in handling of cement bags
Sir, i
Kindly refer to our letter no. CRWC-II/NGT/SSB/2019-20/270 dated: 16.01.2020 for the
ked to get all

compliance of NGT order dated:10.01.2020, wherein you have been as '
necessary medical tests done for the remaining workers involved in the unloading activities,
through an environmental health physician. Till date we have not received compliance report
from you side.

t detailed compliance report. As per NGT

Kindly treat the matter as most urgent and submi
t the report to DPCC and CPCB.

order, CRWC shall monitor compliance and submi

The above directions are for immediate action.

Thank You /
Regards

Terminal Manager
CRWC- Shakurbasti

Copy to:
e PStoMD, CRWC Ltd, New Delhi.

e DGM Commercial, CRWC Ltd, New Delhi.
e« Sr.Manager Commercial, CRWC Ltd. New Delhi.
e Manager Commercial, CRWC Ltd. New Delhi.

wwim A s wrma k|

velvga v aiite amfan : s, wift e A} e it 7 -1 10001, SN :011-23379418, 63 :011-23078434
Regd. & Corp. Office : Ground Floor, Pragafi Maiden Metro Stabon Buiding, New Delhi-110001, Ph.. 011-23379418, Fax : 011- 23379434
Website : www.owe in
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.e . CENTRAL R.AILSIDE WAREHO‘ITGE GO)MPANY LIMITED
: Govt. of India Enterpriss)
1 h o0 -
No.CRWC-II/NGT/S58/2019-20/ 367- Date: 29.01.2020

M/s. ACC Cement Limited

4th Floor, 414-421

Splendor Forum Building,

3 Jasola District Center, Jasola,
New Delhi— 110025

REF : MATTER BEFORE THE HON'BLE NGT,

PRINCIPAL BENCH AT NEW DELHI.
Original Application No.533/2019 TITLED
Anubhav Kumar Applicant
Versus
Union of India & Ors. Respondent(s)

In terms of the order dated 10/01/2020 passed by Hon’ble National Green
Tribunal, in the above noted matter, the following directions are to be complied
by the Cement companies and Service Provider.

i) CRWC has been asked to monitor the compliance and submit a report
to DPCC and CPCB.

Terminal Manager, CRWC shall be closely monitoring the compliances and
accordingly.
The action to be taken as proposed below is the minimum requirement and not

exhaustive. You are free to take additional remedial/corrective measures.

DIRECTION 1: Implement a systematic plan of action to educate and protect
workers engaged in the activity of cement sacks handling. ‘

W & Sl W b |

Vallga v aisfie amfen : o, ot dem A2) R R, 7§ Ree-110001, 0 :011-20070018 G0 ot
g.ga.am.m:ammwmmsusqu,mmmwum:onm: r:{:::.}%’ym
Webslte : www.cwc n :
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ACTION PROPOSED: Compliance report to be su bmitted;
1) On education program conducted for workers engaged by service
provider at CRWC warehouse on Shakburbasti siding for Loading.
Minimum one program to be conducted in a month.

Compliance Report should include

- Full details of the all labourers engaged for loading at CRWC Warehouse
on Shakurbasti siding attending along with their signature / thump
impression.

- Name and Profile of the person conducting the educational program

- Photographs

2) On issue of precautionary steps for supplyof mask, gloves etc to workers

engaged in activity of loading at CRWC Warehouse on Shakburbasti
siding.

- Full details to be provided w.r.t. all the labourers engaged for loading at
CRWC Warehouse on Shakurbasti siding along with their signature /

thump impression.

DIRECTION 2: There should be 2 system of record keeping of workers ehgaged in
the activity of cement handling. Periodic health assessment of workers should
be done for workers engaged in cement handling and records shall be

maintained.

ACTION PROPQ_&Q: Please put up a compliance Schedule of Periddic Health
assessment of all the workers engaged in loading activity at CRWC Warehouse
on Shakurbasti. Periodic assessment may be carried out at least once in a
month and compliance report be submitted.

The report must consist of
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- Name of the labourers engaged for loading at Shakurbasti siding and their
signature / thump impression
- Photographs with ID proof.( aadhaar or voter ID)

DIRECTION3: Medical Examination for the remaining workers involved in loading
and unloading activities shall be immediately got conducted through an
environmental health physician and all workers detected with health imli"act
shall be treated at the cost of M/s. GS & Co. and cement companies, as
applicable.

i be
ACTION TO BE TAKEN: The complete data as mentioned below should

incorporated in the report.

- List of Labourers engaged in Loading activating
- Tests conducted

- Test for remaining workers
- Test report issued by an Environmental Health Physician

. Based on the Test, diagnosis, Treatment given with proof

Regards
Terminal Manager
CRWC- Shakurbasti

Copy to:

1. PS to MD, CRWC Corporate Office, New Delhi.

2. DGM (Commercial), CRWC Corporate Office, New Delhi.

3. Sr. Manager (Commercial), CRWC Corporate Office, New Delhi.
4. Manager (Commercial), CRWC Corporate Office, New Delhi.
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41712020 Re: Test of the workers engaged at RWC Shakurbasti terminal. - TM - RWC SSB

Re: Test of the workers engaged at RWC Shakurbasti terminal.

Kevin Khajuria <ikkhajuria@gmail.com>
Fri 17-04-2020 15:59

To:TM - RWC SSB <tmgr.ssb@crwc.in>;

Cc:Gurdial Singh Garry <chgurdial@gmail.com>; MD CRWC <md@crwec.in>; Yatin K Patel <yatin.patel@crwc.in>; Sudhir Nair
<sudhir.nair@crwc.in>; Rajesh Kumar Singh <rajesh.singh@crwe.in>;

To,
Terminal Manager

CRWOC, Shakurbasti
New Delhi.

Sub: Submission of Status & work Report on Health and Pollution, for Hon'be National Green Tribunal. (NGT) New
Delhi (Dated : 16 Apr,2020)

Sir,

This is to inform you that as per the requirements and directions been passed by Hon'ble National Green Tribunal
(NGT), we hereby submitti ng our monthly progress work completion report.

That, we have conducted medical & awareness camp in the month Jan,2020, whereas we have distributed Mask,
Gloves, & Medicine as per the Doctor prescription and educated them on pollution's side effects, all labours have
attended the Medical & Awareness Camp.

That, we have repeated the same in the month of Feb, 2020, whereas we have distributed the Mask & Gloves and
educated them regarding air Pollution's side effects & Hygiene procedure, attendance of the labours been marked.
Hence, due the Pandemic COVID -19,(Corona Virus) we were unable to perform any activities in the month of
Mar,2020 as directed to us, due to Govt. Of India notification on COVID-19, all states & UT been directed to follow
the guidelines of lock down. Hence no work is in progress all labours are on hold.

Medical Test has been conducted of rest of the 45 labours apart from the 61 labours. Reports of the labours been

kept with medical authorities in Mahavir Hospital, as soon as the period of the lock down complete, we shall
submitted the same in your office.

L MATIC PLAN | EDUCATE D PROTECT LABOURS E ED IN
EMENT HANDLING (loading & unloading).
Action Responsibility Priority Event month
A). Education program for labours to | M/s. G S & Company High, February, 2020
educate them about ill effects of activities
cement dust. Distribution of Mask done in the
and Gloves to all labours. Medicine month  of
provoded as per the Doctors Feb,2020
Prescription
B). Education program for labours to | M/s. G S & Company High, March, 2020
protect themselves from cement pending
dust and other precautionary due to
measures that needs to be taken COVID-19

hitps://imail.crwc.infowa/#viewmodel=ReadMessageltem&ItemID=AQMkADI2YTMyNDYOLWJkMDEIN GUwYy04YThhLTdmMjhIMm FhAGVmNjQARgA... 1/3
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while loading ang unloa
Cement bags. Distribution
and Gloves to a]| labours

C). Training ang mock drill will be

conducted to combat  during
eémergency situations,

Re: Test of the workers engaged at RWC Shakurbasti terminal. - TM - RWC SSB

ding of Lockdown
of Mask in place.

M/s. G S & Company | High April, 2020

D). Education program for labours to M/s.G S & Company | High
educate them about ill effects of

cement dust. Distribution of Mask
and Gloves to all labours

E). Medical awareness and checkup | M/s. G S & Company | High
camp will be conducted for cement

labours and their family members.
F). Awareness Camp on Air M/s. G S & Company | High July, 2020 *All above
Pollutions and their side effects on mentione
human body.

d

activities, Medical Camp, Awareness Camp & Distributions of Mask and Gloves shall be
repeated on time to time.

May , 2020

June, 2020

* A permanent Doctor has been appointed by GS & Company (Service Provider at Cement

Siding ), Doctor visits twice a week — Monday & Thursday, open checkup for all labours
with required medicine.

* Mechanically cleaning on daily basis, inside in Compartment, Godowns witl_1 Battery
operated Machines and outside open area with Heavy duty Road Sweaper Machines.

Your faithfully

Kevin Khajuria
Gurdial Singh | Prop.
GS & Company

“Kindly consider email as business communication in lockdown time as we are working from home.
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To,

Mr. Ankush Tewani,

Scientist 'D’,

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. — 43102414

REF: ACL RESPONSE DATED 27.02.2020 AND 16.03.2020
SUBJECT: REPLY TO YOUR EMAIL DATED 07.04.2020

You are hereby apprised that we are already doing the activity in respect to health
assessment, training, providing PPE at work place as suggested in the expert opinion
provided to us and further other opinions are yet to be scrutinized, which at present is
untenable due to prevalent crisis and challenges faced due to threat posed by the
growing pandemic of COVID-19, the Corona virus — which has taken in its grip the
whole world including India.

Apart from above, the state government has issued circular and directions for closing
down the offices and operations due to lockdown/ curfew imposed by the Government
to stop the spread of this pandemic.

Therefore, you are hereby requested to consider our health and safety activity plan for
the year 2020, which is already implemented by us and in the month of January,2020
we have provided a CGS Camp for conducting general awareness in respect to health
and safety and further in month of February,2020 we have distributed mask and
gloves at Shukarbasti, Delhi.

Your kind attention is also drawn to the order of the NGT, wherein it was observed by
the Hon’ble Tribunal that “Out of five Companies, Only M/s Ambuja Cement reported
with systematic plan of action to educate and provide PPE to the labour engaged in the
activity of cement sacks handling”.

Therefore, considering our previous good practices, you are hereby requested to
consider our response provided to you referred herein above and also, once the
situation gets normal we will revisit our proposal in consultation with you.

Thanking You,

For M/s Ambuja Cement Ltd
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- 411712020 RE: NGT- test of the workers engaged at RWC Shakurbasti term... - TM - RWC SSB

RE: NGT- test of the workers engaged at RWC Shakurbasti terminal

Atul Gupta <atulgupta@wondercement.coms

Tue 14-04-2020 12:28

To:TM - RWC SSB <tmgr.ssb@crwc.in>;
inay Wadhwa <vinay‘wadhwa@wondercement.com>; Kezar Shah

<k.shah@wondercement.com>; J. C. Toshniwal <jagdish.toshniwal@wondercement.com >

Dear Sir,

This is to bring to your kind notice that due to lock down situation our office & all the operations are close, however we

already provided the copy of letter submitted to CPCB office for your ready reference & record pl.

Thanks & Regards

ATUL

Atul Gupta

FalnElasd | CENERAL MANAGER (Sales & Marketing)

X PR ECT trmonas | @ 1205-1208, 12th Floor, Indraprakash Building, 21 Barakhamba Road,
New Delhi - 110001, New Delhi, India

— ‘ & 011-23739743
ﬁuam r 0 7726007275

From: TM - RWC SSB <tmgr.ssb@crwec.in>

Sent: 13 April 2020 20:35

To: Atul Gupta <atuI.gupta@wondercement.com>

Cc: Sunil Choudhary <sunil.choudhary@wondercement.com>

Subject: Re: NGT- test of the workers engaged at RWC Shakurbasti terminal

to IT Support immediately.

panies. DO NOT OPEN Attachments or CLICK ON ANY LINK unless you are sure

This is in reference to Hon'ble NGT order dated 10.1.2020 in O.A. No. 533 of 2019 and CRWC letter dated 07.04.2020,
26.02.2020, 29.01.2020 and 16.01.2020.

nt!ps:i.-"maiIAcnm:.injowa!#viewmodel=ReadMessagaltem&ltemlD

=AAMKADI2YTMyNDYO LWIKMDEINGUwWYy04YThhLTdmM ihIMmFhZWY2NABGAAA. ..
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	To,
	The Registrar General,
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	New Delhi.
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	Terminal Manager

